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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

CENTRAL ZONAL BENCH, BHOPAL 

O.A. No. 35/2023 
 

IN THE MATTER OF: 
 

RAJMAL GURJAR                                               …APPLICANT 

Versus 

 

 STATE OF MADHYA PRADESH & ORS        ….RESPONDENTS 

 
STATUS REPORT ON BEHALF OF MADHYA PRADESH POLLUTION 

CONTROL BOARD IN COMPLIANCE OF ORDER DATED 09.07.2025  

 

1. That in the  present case the Hon'ble Tribunal vide order dated 09.07.2025 had 

passed the following directions:  

"Learned counsel for the project proponent has submitted that the matter of 

action plan submitted by the committee has been taken cognizance by the 

project proponent and action plan as proposed by the committee at Sr. no. 1, 2, 

3, 4 and 7 are required to be executed by the project proponent in consultation 

with the department concerned (forest and PHED) and action plan proposed at 

Sr. No. 5 and 6 are to be executed by the district administration and State PCB. 

Accordingly, project proponent is directed to implement it and after compliance 

the State PCB is directed to submit the report within four weeks." 

In compliance of the above order the Board is submitting the present status 

report.  
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2. That the Regional Officer, MP PCB Chhindwara had conducted the inspection 

of the project proponent M/s ICEM Engineering Company Prviate Limited, 

Village Ambori, Tehseel Multai, District Betul  (respondent no. 12) on 

12.08.2025.  

 

3. That a brief summary of the report submitted by the Regional Officer after the 

inspection is as follows :  

 

a. Project Proponent has carried out plantation of Six Thousand Plants and 

further plantation of Ten Thousand plants is proposed.  

b. Project Proponent has created a periphery of trees around the acoustic 

wall of explosion bonding area to reduce the noise pollution. The RO has 

recommended for further plantation of Trees of more height around the 

acoustic wall.   

c. The Project Proponent had constructed a covered shed admeasuring 16 

metre in length and 48 metre in width for storing and maintaining of 

Metal Sheets. The Project Proponent has informed that the waste scarp 

generated during the manufacturing process shall only be given to 

authorized waste disposal facility.  

d. The Project Proponent had prepared an Emergency Response Plan for 

prevention and control of any accident during the manufacturing process 

which is effective since last ten years.  

e. The Project Proponent has stated that Seismographic tests have been 

conducted within the industry in order to ensure that the noise generated 

during the industrial process is within the prescribed limits. The Industry 

is yet to provide such reports of Seismographic tests to the Board for 

verification.  
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f. The Project Proponent has installed the STP of capacity of 10 KLD to 

treat the industrial effluent and to prevent discharge of any untreated 

water outside the premises. The log book of the STP is being maintained 

by the Project Proponent.   

g. The Project Proponent has adopted rain water harvesting in 11 places 

within the premises in order to maintain the ground water quality and 

recharge the ground water.  

 

The copy of the inspection report as submitted by the Regional Officer along 

with the site inspection photographs is filed herewith as Annexure-1.  

 

4. That the present status report may be taken on record.  

 

 

 

 

Date:  13.08.2025 

   FILED BY   MPPCB 

Through 

BHOPAL          

 

 

PARULBHADORIA 

Advocate for MPPCB 

Ph.No.:(+91)-8085977111 

Email: parul.bhadoria04@gmail.com 
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ICEM Engineering Company Pvt. Ltd., Betul
Village - Ambhori, Tehsil Multai, Distt. Betul

Plantation
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• Plantation
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Acoustic wall 
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Covered Shed 
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ETP
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Rain Water Harvesting 
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From : Legal Cell <legalcell.pcb@mp.gov.in>
Subject : Status Report in OA 35-2023 RAJMAL GURJAR v

STATE OF MADHYA PRADESH & Ors.
To : nluadvrohitsharma <nluadvrohitsharma@gmail.com>
Cc : Regional Office M.P.P.C.B. Chhindwara <ropcb-

chhindwara@mp.gov.in>, romppcbcwh@gmail.com,
parul bhadoria04 <parul.bhadoria04@gmail.com>,
harnengt <harnengt@gmail.com>, mpseiaa
<mpseiaa@gmail.com>, nkp@icemgroup.com,
dmbetul <dmbetul@nic.in>, cpcb bhopal
<cpcb.bhopal@gmail.com>

Email Legal Cell

Status Report in OA 35-2023 RAJMAL GURJAR v STATE OF MADHYA PRADESH &
Ors.

Wed, Aug 13, 2025 07:49 PM
1 attachment

Sir/Madam 
 
Please find enclosed   the Status Report in OA 35-2023 RAJMAL GURJAR v
STATE OF MADHYA PRADESH & Ors.  submitted in compliance of order dated
09/07/2025. This mail may be treated as proof of service. 

Regards 
LEGAL CELL 
MP PCB 

Compliance Report in OA 35-2023 Rajmal Gurjar Vs State of MP and ors.pdf
3 MB 
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